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THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA REDDY):
(a) No, Sir. Only a demonstration was staged
on 8th February, 1968. In a subsequent
meeting with the Mukhyas and other re-
presentatives of the local people, policy
adopted by Bokaro Steel Ltd. in the matter
of employment and trade facilities was
explained to their entire satisfaction. The
agitation has now completely died down.

(b) According to the policy laid down by
Government, first preference is being given
to the displaced persons in the matter of
employment in BSL in unskilled and semi-
skilled jobs. With a view to improve
their prospects of employment, a special
scheme for training of displaced persons
has also been introduced and as on 31st
January, 1968, 307 displaced persons were
under-going training under this scheme.
The displaced persons were also receiving
preference in allotment of shops. They
are also receiving preference in other trades
and in award of small contracts. Besides,
in the matter of rehabilitation, Bokaro
Steel Ltd. is contributing 509 of the cost
of rehabilitation which is estimated at
Rs. 4:2 millions.

DURGAPUR STEEL PLANT

4336. SHRI INDRAJIT GUPTA: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether the team of experts from
U.K. has completed its study of the Durgapur
Steel Plant;

(b) the problems entrusted to the team;

(c) whether the tecam’s report has been
received; and

(d) if so, Government’s reaction thereto?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA REDDY):
(a) Yes, Sir.

(b) The team was entrusted with the work
of appraising the requirements of Durgapur
Steel Plant for fully effective operation and
to indicate the equipment and technical
assistance that would be appropriate to
provide from Britain in the light of the
organisational, managerial, administrative
and other conditions including industrial
relations that would obtain at the steel-
works.
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(c) No, Sir.
(d) Does not arise.
Messes. GUZDAR KAJORA CoAL MINES

LTD.,, AND MESSRS CALCUTTA
Sare DeposiT Co. LIMITED

4337. SHRI INDRAJIT GUPTA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state:

(a) whether it is a fact that M/s. Guzdar
Kajora Coal Mines Limited and M/s.
Calcutta Safe Deposit Company Limited
have not been holding their Annual General
Meetings nor issuing any Annual Reports
and Balance Sheets, for the last several years;

(b) whether these firms have also violated
other provisions of the Companies Act; and

(c) if so, action taken against them?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :
@ to (c).
A statement is laid on the Table of the
House. [Placed in Library. See No. LT-
505/68).
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